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Highway la Andhra PiadeA Coast

7367. SHHI P. RAJAGOPAL 
NAIDU: Will the Minister of SHIP­
PING AND TRANSPORT be pleased 
to state:

(a) whether Andhra Pradesh State 
Government proposed a Highway on 
the coast; and

(b) if so, whether Government have 
sanctioned it?

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) No, Sir.

(b) Does not arise.

Clinical Trials of Scoparone by 
Director, Regional Research 

Laboratory, Jammu

7368. SHRI BALDEV SINGH 
JASROTIA; Will the Minister oX 
SCIENCE AND TECHNOLOGY be 
pleased to state:

(a) whether the Director, Regional 
Research laboratory, Jammu (a unit 
of the Council of Scientific & Indus­
trial Research) has obtained permis­
sion of the Drugs Controller of India, 
Now Delhi to undertake clinical trials 
of Scoparone (a drug having potent 
antihypertensive and tranquilla seda­
tive effects) intimating that it is free 
from any toxic effect including terato­
genicity; and

(b) if so, the reasons why the clini­
cal trials of the compound have Hot 
been started yet?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) Yes, Sir.

(b) Meanwhile further investiga­
tions carried out have shown certain 
aberrations in respect of animals on 
which experiments were made. The 
experts who were consulted in the 
matter felt that it was not proper to 
start clinical trials at this stage and

advised that further teratogenic 
studies should be carried out using 
other types of animals.

Setting up of Minority Commission

7369 SHRI CHITTA BASU; Will 
the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether Government propose to 
suitably amend the Constitution in 
order to guarantee the independence 
and statutory character of the Minority ( 
Commission set up recently; and

(b) if so. the steps taken in this 
direction?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL):
(a) and (b). The Government have 
a proposal for amending article 
350-B of the Constitution in order to 
give constitutional backing to the 
Minorities Commission.

Crimes during the last Six Months

7370. SHRI SAMAR MUKHERJEE: 
Will the Minister of HOME AFFAIRS 
be pleased to state, the number of 
cases of murder, dacoities, looting, 
theft, riot etc. separately in the 
country during the last six months; 
statewise?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): 
The required information is being 
collected and will be laid on the 
Table of the House as soon as possible.
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Machines lyiny idle in Cement Re. 
search Institute Workshop, 

Ballabhrarh

7372 SHRI DHARMA VIR 
VASHISHT: Will the Minister of
INDUSTRY be pleased to s>tate.

(a) whether it is a fact that at the 
Cement Research Institute Workshop 
at Ballabhgarh fifteen machines cost, 
ing rupees seven lakhs are lying 
practically idle, including an electron 
micro-analyser’ and an electron mi­
croscope costing rupees 16 lakhs, if 
so, reasons therefor;

(b) the total fixed assets and liquid 
cash at the command of the Cement 
Research Institute together with the 
sponsored projects completed during 
1966-1977;

(c) the processes developed by the 
C R.I. for paper sludge, fly ash, asbes­
tos sludge, high magnesium lime stone 
etc. together with the plants estab­




